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Government on certain matters, and 
if the SLate Governments or the Union 
Government wan: to take any steps, 
they have to consult the other. 

8hri T. B. VittaJ Rao: Has the Indian 
Iron and Steel Company recommend-
ed to the Government that these in-
dustrial relations should be taken up 
by the Central Government? 

Shri L. N. Mishra: J am not aware 
of it. 

Shri S. M. Banerjee: May I know 
whether it has been brought to the 
not:ce of the hon. Minister that there 
have been gross viola ions of labour 
laws in some of the steel plants owned 
by the Government itself? What steps 
are taken by the Labour Ministry to 
see that these are implemented? 

8hri L. N. Mishra: Recent'y the 
Ministry of Steel, Mines and Fuel have 
replied that most of the labour laws 
have been now made applicable to the 

. public sector steel industry. 

Shri 8 M. Banerjee: I want to know 
whether it is a fact that in none of 
the steel plan's whether in Bhilai, 
Rourkela or Durgapur works com-
mittees are functioning and there is 
no Quorum in which the workers can 
ventilate their grievance. What steps 
have been taken bv the Government 
to see that Works Committees func-
tion. 

8hri L. N. Mlshra: It is a fact that 
works committees and joint negotiat-
ing machinery have not yet been set 
up. They are in the preliminary 
stages. But, the management has as-
sured that when the factory goes into 
full production, they wi:! take up 
these things. 

8hri T. B. Vittal Rao: May I know 
if 'his item will be put down in the 
ae:entia for the next Standing Labour 
Committee? 

Shri L. N. M1shra: I do not think so. 
Ban on PubHeations Questillllinc' 

Indian Frontiers 

-898. Shri A. M. Tariq: Will the 
PrIme MinJster be pleased to refer to 

the reply given to Starred Question 
No. 918 on the 15th December, 1959 and 
state: 

(a) whether the entry of any book, 
perIOdIcal, pamphlet or other docu-
ment which contains any words, signs 
or visible representations questioning 
the frontiers of India has been slopped 
under the notification published in the 
Gazette of India on the 26th Novem-
ber, 1959; 

(b) if so, the names of such publi-
cations; and 

(C) the action taken in the matter! 

The Deputy Minister of External 
Mairs (Shrlmati Lakshml Menon): 
(a) Yes, Sir. 

(b) A list is placed on the Tab'e of 
the House. [See Appendix n, an-
nexure No. 73]. 

(c) The publications were either 
seized by the Sta e Government~ or 
detained by the Customs authorities . 
In some cases the Customs authorities 
were alerted to prevent the import of 
the publications into India. 

Shri A. M. Tariq: May I know in 
what year these booklets or pamphlets 
were stopped and whether their entry 
was stopped or circulation was stop-
ped? 

Shrima'i Lakshml Menon: Action is 
taken under the Sea Customs Act. 
There is a general ban under the Sea 
Customs Act of 1878 and this parti-
cular notification was issued on 26th 
November, 1959. 

8hri A. M. Tariq: May I know, if it 
is in 1959, how the 59 h edition of 
Pears Cyclopaedia which was only 
published in early 1960 got entry into 
India? Also may I know how this 
Political Biography of Nehru, writtpn 
by Michael Bretcher, which was pub-
lished in 1959, and then, very lately. 
the History of Gen. Thimmaiah got 
entry into this country? 

Mr. Speaker: These are detaIls. 
How does he expect the hon. Minister 
to say? 
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Shri A. M. Tariq: These are impor-
tant questions. According to this 
order, no such book can enter India. 
How is this Pears Cyclopaedia, latest 
59th edition, curculated? 

Mr. Speaker: There are hundreds of 
publications. These are individual 
<:ases. 

The Prime Minister and Minlster of 
Ex erllal Affairs (Shrl Jawaharlal 
N 'hrul: It is obviously-I feel so-
not desirable to take steps because 
there is some minor divergence in a 
map anywhere. There are a I kinds of 
books corn 'ng from all over the world. 
If you pounce upon every book and 
look into everything, there is some 
deviation or divergence. It is neither 
becoming nor helpful. The main aim 
is, if these are used for propagandist 
lie ivities, we try to stop them. 

Shri A. M. Tariq: May I draw the 
hon. Prime Minister's attention to the 
very important book, that is, Political 
Biography of Shri Jawaharlal Nehru, 
writ en by the world-famous writer, 
Michael B,e!cher. This book was 
edited after he consulted leaders of 
India and the Ministry of External 
Affairs. In that book he has shown 
Kashmir as disputed territory. May 1 
know what action Government of India 
have taken? 

Sbri Jawabarlal Nebru: None. We 
do not intend to. It is obvious that 
in a book like that, we may not like 
what he has written or what he may 
de,ict in a map. 1 think that in all 
nonnal practice, it will be highly im-
proper for us to stop books or papers 
eoming that way because it does not 
agree with our outlook. 

Mr. Speaker: 1 thought the hon. 
Member said that they were dill-
tr'bu~ed by the External Mairs Min-
istry. 

Sbri Jawaharlal NehrII: 1 do not 
think so. 

Shri A. M. Tariq: I never said that. 
i said it was edited with the know-
ledge of the External Mairs Mjllistr)'. 

Shri Vidya Charan Shukla: Th8 
statement laid on the Table of House 
lists a per;odical China Reconstruct. 
which has been banned twice. Is it 
not a fact that this periodica. is freely 
circulated in India and only after it 
has reached all people, the Govern-
ment notices that this is something ob-
jectionable and then action is taken. 
Will action be taken to prohibit the 
entry of this periodical on a permaD-
ent basis? 

Mr. Speaker: How can this be done? 
Shri Thirumala Rao. 

Shri Thll'l1lllllla Rao: In view of tha 
incorrect map put in the Biography of 
Nehru, will the External Affairs Min-
istry draw his attention and see that 
the mistake is corrected when the 
Second edition is brought? 

Sbri Jawabarlal Nehru: No, Sir. 
Here is a man who shows a certaiD 
part of India, namely, Kashmir State 
or a part of it in a particular way, al 
disputed or what not. Our view is 
different. He deals with that matter 
in his book. How can you force him 
to do anything by going on drawing 
his attention? He knows that very 
well. 

Attack 011 IIldJan Diplomat'. Wife ill 
Congo 

+ r Shrimati Mafida Ahmed: 
I Shri Raghunath Sblgh: 
I Dr. Ram Subhag Singh: 

·889. J Shri B. N. Mukerjee: 
I Shri Tangamani: 
I Shri Prabhat Kar: l Shri S. M. Ballerjee: 

ShrlmaU Da Palehoudhuri: 

Will the PrIme MiIlIIter be pleased 
to state: 

Ca> whether it is a fact that the 
wife of the Indian Diplomat in Congo 
was roughly handled on 11th Novem-
ber, 1960 by Col. Mobutu'. saldien; 
and 

(b) if so, the details thereof? 




